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[English]
Letter Boxes in Gujarat

1833. SHRIMATI BHAVNA DEVRAJBHAI CHIKHALIA:
Will the Minister of COMMUNICATIONS be pleased to
state :

(a) the number of letter boxes provided in all districts
of Gujarat, district-wise;

(b) whether Government have any proposal to
increase the number in view of new colonies coming up
and rise in population;

(c) if so, the details thereof, and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) The number of letter boxes provided in all districts is
shown in the enclosed statement.

(b) and (c) New letter boxes in new colonies in urban
areas are provided in central locations at a minimum
distance of one K.M. from the nearest letter box
depending on the request of members of the public.

(d) Not applicable.

Statement

District-wise Number of Letter Boxes
Provided in Gujarat

SI.No. Name of District Total number of

letter boxes provided.

1 2 3

1. Ahmedabad 1934
2. Gandhinagar 199
3. Banaskantha 1570
4. Mahesana 1742
5. Sabarkantha 1867
6. Amereli 963
7. Bhavnagar 1478
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1 2 3
8. Junagadh 1503
9. Jamnagar 1011
10. Kachchh 1245
11. Rajkot 1552
12. Surendranagar 918
13. Bharuch 1462
14, Dang 362
15. Kheda 1828
16. Panchmabhal 2299
17. Surat 2061
18. Vadodara 2149
19. Vaisad 1533
27676

Disposal Rate of Cases

1834. SHRI MULLAPALLY RAMACHANDRAN :
SHRI JANG BAHADUR SINGH PATEL :
SHRI BHAGWAN SHANKAR RAWAT :
SHRI P.S. GADHAVI :
SHRIMATI JAYANT! PATNAIK :
SHRI ARIF MOHAMMAD KHAN :
SHRI RAMPAL UPADHYAY :

Will the Minister of LAW, JUSTICE AND COMPANY
AFFAIRS be pleased to state :

(a) whether there has been no substantial
improvement in the disposal rate of cases in the courts,
tribunals, ITAT, MRTPC etc;

(b) it so, the reasons for burdening the exchequer
with additional manpower by creating tribunals,
commissions etc.;

(c) the total number of cases pending in Supreme
Court, various High Courts, tribunals and commissions
as on date and the period of their pendency; and
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(d) the steps Government propose to take to speed
up the disposal of cases in Supreme Court, various High
Courts, tribunals, commissions etc.?

THE MINISTER OF LAW, JUSTICE AND COMPANY
AFFAIRS AND MINISTER OF SURFACE TRANSPORT
(DR. M. THAMBI DJRALI) : (a) to (d} The information is
being collected and will be iaid on the Table of the House.

LPT at Kollam in Kerala

1835. SHRI N.K. PREMCHANDRAN : Wil the
Minister ¢f INFORMATION AND BROADCASTING be
pleased to state :

(a) whether the Government propose to establish a
low power T.V. transmission centre at Kollam in Kerala;
and

(b) is so, the details thereof?

THE MINISTER OF INFORMATION AND
BROADCASTING AND MINISTER OF
COMMUNICATIONS (SHRIMATI SUSHMA SWARAJ) : (a)
There is no approved scheme at present to establish a
Low Power TV transmitter at Kollam.

(b) Does not arise.
World Bank Fund for Air Pollution

1836. SHR! BIJOY HANDIQUE :
SHR! R. SAMBASIVA RAO :
SHRI ANNASAHEB M.K. PATIL :

Will the Minister of ENVIRONMENT AND FORESTS
be pleased to state :

(a) whether the World Bank is keen to fund the
Government backed efforts to clean up the air in the
capital and in other urban centres;

(b} it so, the details thereof;

(c) whether the Government have considered the
suggestions made by the World Bank; and

(d) if so, the time by which a final decision is likely
to be taken in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRI BABU LAL
MARANDI) : (a) to (d) No formal communications has
been received from the World Bank to fund the
Govemment backed efforts to clean up the air in the
capital and in other urban centres. However, the World
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Bank is providing a grant of US $ 9,00,000 for a study
on the proposed Delhi Urban Environment and
Infrastructure improvement Project.

Shortage of Cables

1837. SHRI V.M. SUDHEERAN : Will the Minister of
COMMUNICATIONS be pleased to state :

(a} whether the Government are aware that due to
acute shortage of cables, the expansion work of the
telephone exchanges has been stagnated in Kerala;

(b) if so, the details thereof alongwith the requirement
and the quantity of cables provided to Kerala during 1997-
98;

(c) whether the Government have assessed the
demand for cables during 1998-99; and

(d) if so, the steps taken/proposed to be taken by
the Government to meet the requirement?

THE MINISTER OF STATE IN THE MINISTRY OF
COMMUNICATIONS (SHRI KABINDRA PURKAYASTHA):
(a) The expansion work of the telephone exchange has
not stagnated in Kerala due to acute shortage of cables.

(b) Does not arise.
(c) Yes, Sir.

(d) Sufficieni quantity of cables will be allotted based
on development and operational requirements of Kerala.

Import of Hazardous Wastes

1838. SHRI SUSHIL KUMAR SHINDE : Will the
Minister of ENVIRONMENT AND FORESTS be pleased
to state :

(a) whether free import of hazardous wastes like zinc-
ash has been posing a grave threat to human life in
India;

(b) it so, the nature, quantity and other details of
imports of such wastes from different countries during
the last three years and uses these waste materials are
put to; and

(c) the steps taken to eliminate the human-hazards
caused due to such imports?

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT AND FORESTS (SHRi BABU LAL
MARANDI} : (a) and (b) As per Rule-11 of the



